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# DELHI VIDHAN SABHA
BULLETIN PART = II

(General information relating to Assembly & other matters)

Tuesday, March, 11, 1997/Phalgun 20, 1918 (saka)
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SITTINGS OF THE HOUSE

Hon'ble Members are informed that conseqguent upon
decision by the Business Advisory Committee the
sitting proposed to be held on Tuesday, the 0lst
April, 1997 has been pre-poned to Saturday, the
29th March, 1997, Hence the business earlier
planned for 01 April, 1997 will now be taken up
on 29th March, 1997,

tlon'ble Members may also kindly note that the last
date for giving notices for the questions to be
taken up on 29,3,97 will be 17,3.97 upto 3.00 PM.
Ballotting for these notices will now take place
on 17.3,97 after the sitting for the day is

ad journed,

P.N. GUPTA
SECRETARY



